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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

# CNR No. DLHC010234182026 

+  O.M.P.(I) (COMM.) 219/2026 

 SAKARNI PLASTER INDIA (P) LTD           .....Petitioner 

Through: Mr. Rohit Sharma, Mr. Jatin 

lalwani, Mr. Nikhil Purohit, Mr. 

Taj Mohammad, Mr. Giri Raj 

Singh, Advs.  

 

    versus 

 

 CLASSIC GYPSUM INDUSTRIES PVT LTD   .....Respondent 

    Through: 

 

 CORAM: 

 HON'BLE MR. JUSTICE OM PRAKASH SHUKLA 

    ORDER(ORAL) 

%        23.09.2026 

 

1. Learned Counsel appearing for the Petitioner submits that they 

have already moved Section 11 Petition under the Arbitration and 

Conciliation Act, 19961 vide ARB.P. 1526/2026 for constitution of the 

Arbitral Tribunal in accordance with the arbitration agreement 

between the parties.  

 

2. Till such time, the Arbitral Tribunal is constituted, the interim 

arrangement presently operating shall continue until the Arbitral 

Tribunal considers the matter and passes appropriate orders.  

 

3. Upon constitution of the Arbitral Tribunal, the present Petition 

                                           
1 “the Act” hereinafter 
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shall be treated as an application under Section 17 of the Act and shall 

be placed before the learned Arbitral Tribunal for consideration in 

accordance with law.  

 

4. The interim arrangement directed by this Court vide order dated 

29.07.2026, shall continue until the learned Arbitral Tribunal 

considers the matter and passes appropriate orders thereon.  

 

5. It shall be open to the learned Arbitral Tribunal, upon 

consideration of the matter on merits, to continue, modify, verify or 

vacant the aforesaid interim arrangement. All rights and contentions of 

the parties are left open and nothing contained in this order shall be 

construed as an expressed opinion on the merits of the disputes.  

 

6. The present petition is disposed of in the aforesaid terms.  

 

 

OM PRAKASH SHUKLA, J 

SEPTEMBER 23, 2026/at 
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